
GOVERNMENT OF MANIPUR 
SECRETARIAT: RURAL DEVELOPMENT AND PANCHAYATI RAJ DEPARTMENT 

(STATE LEVEL MONITORING CELL)

ORDERS BY THE GOVERNOR: MANIPUR 
Imphal, the 25th May, 2026.

No. CELL-3/2/2026-RD and PR-RD&PR : On the recommendation of the Class
- I Departmental Promotion Committee meeting held on 06.05.2026 in association with 
Manipur Public Service Commission, the Governor of Manipur is pleased to appoint the 
following 32 (thirty two) Section Officer to the post of Assistant Engineer (Civil)in Rural 
Engineering Department (RED), Rural Development and Panchayati Raj Department, on 
promotion, in order of merit, in the Level 9 of Pay Matrix equivalent to pre-revised pay 
scale of Rs. 9,300 - 34,800 with GP Rs. 4,400/- with other allowances as admissible under 
rules with immediate effect.

1. Rajkumari Sanathoi Chanu
2. Kamei Namqong
3. Laishram Sunibala Devi
4. Ari bam Reena Devi
5. Soubam Bijendro Singh
6. Khwairakpam Bundy Singh
7. Haorongbam Nirmala Devi
8. Laishram Umananda Singh
9. Digen Chingangbam
10. Radhakrishnan Thangjam
11. Deepak Leishangthem________________________________________________
12. John Thumraing M____________________________________________________
13. Braiabashimayum Rajiv Sharma___  _ _____________
14. Ng. Bimolchand Singh_________________________________________________
15. H. Sinzalam_____________________________________________________
16. L. Kamlingthang_____________________________________________________
17. T. Thangsuanlian_____ ______________________________________________
18. Thiyam Shamungou Singh_____________________________________________
19. Wangkheimayum Romita Devi__________________________________________
20. Kshetrimayum Naobi Singh__________________________________—_______
21. Thoudam Joteen Singh________________________________________________
22. Nongthombam Amarjit Singh___________________________________________
23. Maisnam Sunita Chanu________________________________________________
24 Amakcham Bikram Singh_______________________________________________
2*; Thokchom Brojen Singh_______________________________________________
26. Shagolsem Saratchandra Singh_________________________________________
27. Khoisnam Bijoy Singh_________________________________________________
28. Thokchom Usha kiran Deyj_____________________________________________
29. Aiit Golmei____________________________________________________
30. Takhellambam Brajamani Singh____________________________________ __
31. Kshetrimayum Sanjina Devi_______________________________ _
32. Khagokpam Shantikumar Singh__________________________ _______________
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2. The above recommendation is subject to the outcome of the writ petitions WP(C) No. 
841 of 2023 along with MC(WP)(C) No. 143 of 2023 of the Hontile Court.

3. They shall continue in their present place of posting until further orders.

By orders & irt the name of Governor,

Joint Secretary (RD&PR), 
Government of Manipur

Copy to
1. Secretary to Chief Minister, Manipur
2. P.P.S. to Deputy Chief Minister (RD&PR), Manipur.
3. Staff Officer to Chief Secretary, Government of Manipur.
4. PS to Commissioner (RD&PR), Government of Manipur.
5. Principal Accountant General (A&E), Manipur.
6. The Chief Engineer MSRRDA/RED, Manipur.
7. The Director, Printing & Stationery, Manipur, for publication in the extra­

ordinary Gazette.
8. Director, MIS, Manipur.
9. All Treasury /Sub-Treasury Officers, Manipur.
10. The DDO concerned.
11. Officers concerned.
12. Under Secretary, Manipur Public Service Commission.
13. Guard File

Pages2of2


